
ANNEXTIRE 7

Name ofth€ corporate debtor: Sai Matarini Tollways limited , Date of commencement of CIRP 04-04-2025 ; List of creditor$ as on 0&09-2025

List of operationsl creditors (GoverDment)
(Armunt int)

Details of claim received Details of claim admitted
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GST - Keonjhar NIt, 2244-2025 27.'150 27;150 OC-Govt NO 0 0 0 0 0
Total 27,75O 27,750 0 0 0 0 0 0 0

For SaiMatarini l-ollways L'mited
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